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SHRI K. BRAHMANANDA
REDDY: They are still under investi-
gation,
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SHRI K. BRAHMANANDA
REDDY: There is no contradiction.
I said that those matters were under

investigation. .

SHRI ATAL BIHARI VAJPAYEE:
Are you satisfied with the reply? In
the other House it was clearly stated
that the persons who had been arres-
ted had nothing to do with the Com-
munist Party of India. If the investi-
gation wag still continuing, how was
that statement made in the other
House?
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SHRI K. BRAHMANANDA
REDDY: You are aware that the
CBI1 is investigating into the matter
aided by the State CID. You are also
aware that the Bihar State Govern-
ment have appointed a medical com-
mittee and you are also aware that the
Central Government have gppointed
a commission under the Commission
of Inquiry Act headed by Justice
Mathew. .
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SHRI KRISHNA CHANDRA
HALDER: 1Ig the hon. Minister aware
of the fact that one of the witnesses
giving evidence before the Mathew
Commission said that some of the
Congress MLAs were involved in
L. N. Mishra's murder? I want to
know categorically whether it is a
fact or not.

SHRI K. BRAHMANANDA
REDDY: I do not think so; I have
no information.

WELCOME TO G.D.R. PARLIAMEN-
TARY DELEGATION

MR. SPEAKER: Hon. Members, 1
am very happy to welcome the lea-
der of the GDR Delegation, Parlia-
mentary Group who are here, who
are gn their way to Colombo; they
are: Mr. Herbert Sechner, Mr. H.
Knoppe, Mr. Wolter and Mr. H.
Petermann.

They are our great friends and 1
welcome them on behalf of all of you.
We wish them a happy stay; it is only
for a day. I wish they had stayed
longer. They are welcome to our
Parliament,

Priority to Projects to be set up in
Tamil Nadu in 1975

*505. SHRI M. KATHAMUTHU:
Will the Minister of ENERGY be
pleased to state:

(a) in view of the Budget priority
for 1973-78 for energy, irrigation and
fertilizer, what projects Government
are going to set up in order to fulfil
this in the State of Temil Nadu in
1975: and

(b) the details thereof?

THE MINISTER OF ENERGY
(SHRI K. C. PANT): (a) and (b).
A statement is laild on the Table of
the House.



